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OFFICE OF TI-IE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS I-LAZARI COURTS
DELI-II

MODIFICATION IN DUTY ROS'[I'lt OF J'UDl_ClAL,MA_GlSTRA_'l'E FIRST CLASQ
1'-‘QR_'I'l-IE MONTH OF NOVEMBER -2024;

In view of the request of Ms. Deepika Goyal Shokeen, Ld. JMFC(MC-03) West, Delhi
(Duty Magistrate on 30-11-2024) for exchange of her duty, the following modification in
the Duty Roster of Judicial Magistrate First Class, West District, Delhi, for the month of November-
2024 (reference N0. 1601-1654/CJM(West)/DR/2024 dated 29-10~2024) is being made:-

Sr. “Name of the Judicial lMagistrate First Class F/Vorking days Holiday '_Roorn No.
NU. i

I01!‘ Ms. Deepikh Goya] Shokeen, mac ( Mahila Court-03) 29-111-2024 Z i * i
~ ‘ B/o W7.-10, A-2, Block, Asalatpur lfillage, Janakpuri, New ’ 3455 Delhi -noose = t
02 E sh. Shashank Nandan Bhatt, JMFC-02 so-11-2024 i ass

R/0 B-104, Naveen Aparu-nents Dwarka, Sector-05, New
Delhi-110075

-W Rest of the conditionslshall rcrriain unchangedlin the Duty Roster of Judicial Magistrate First '
Class, West District, Delhi for the month of November-2024 (re Sence No.1601-
1654/CLIM(Wcst)/DR/2024 dated 29-10-2024).

Chief Ju i ' a trate

l C - West District, Delhi
r~1¢>..t...L‘.:l..6...T...l. 8..O..Q...CJM(West]/DR/2024 Dated, Delhi the2.8.=.l.l.:.202-bl
Copy forwarded for infonnation and necessary action to:~
01. The I-ion'hle Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District & Sessions Judge, (West),Delhi
02. The Ld.Pi-incipal District & Sessions Judge, (I IQ), Delhi
03. The Ld. Principal District & Sessions Judge, (West), Delhi
' 04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi
O5. 'l'he Ld. officer lnchatge, Pool Car, Tis I-lazari Courts, Delhi
06. The Ld. CJM, all District, Delhi/New Delhi,
07. The Ld. ACJM 8: A11Ld. Judicial Magistrate First Class West District, Tis Hazari Courts,Delhi.
08. The Director of Prosecution, 'I‘is Ha"/.ari Courts, Delhi.
09. 'l'he Commissioner of Police, Delhi
10. The l G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis l-iazari Courts, Delhi
‘l2. The Supdt.Jail, New Delhi/Lock-Up Inchargc, Tis Hazari Courts, Delhi
13. The Admn. 0fficer(Judl), Hindi Deparunent, R. No. 237, Tis llazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16. 'I‘he Video Conferencing, R. No. 211, Tis I-lazari Courts, Delhi.
17. The Care Taking Branch (I-Iq) 31 West Tis Hazzri Courts, Delhi
' 18. The Reader to the court of undersigned.
19. The Cash Branch, West District, Tis Hazari Courts, Delhi. I
2.0. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
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